GOVERNMENT OF INDIA
MINISTRY OF DRINKING WATER AND SANITATION

RAJYA   SABHA
UNSTARRED QUESTION NO. 4168
TO BE ANSWERED ON 10.04.2017


Declaration regarding safe drinking water as a fundamental right

4168. SHRIMATI JAYA BACHCHAN:

Will the Minister of DRINKING WATER AND SANITATION be pleased to state:

(a) 	whether Government proposes to declare access to safe drinking water as a fundamental right of every citizen of the country and if so, the details thereof; 

(b) 	the total number of rural habitations in the country and the number of them provided with safe drinking water facility, State/Union Terriroty-wise; and 

(c) 	whether Government proposes to chalk out an action plan to achieve 100 per cent coverage of habitations/villages with regard to safe drinking water by 2020 and if so, the details thereof?

ANSWER

MINISTER OF STATE FOR DRINKING WATER AND SANITATION
(SHRI RAMESH CHANDAPPA JIGAJINAGI)
(a) [bookmark: _GoBack]Currently there is no proposal by this Ministry to declare access to safe drinking water as a fundamental right of every citizen. 

(b) 	As per data entered by States on web portal Integrated Management Information System (IMIS) of this Ministry, the State / UT-wise details of rural habitations which are getting safe drinking water as on 04.04.2017 is at Annexure.

(c) 	Under National Rural Drinking Water Programme (NRDWP), this Ministry has prepared a Strategic Plan for the rural drinking water sector for the period 2011-2022, which stresses on extending the piped water supply to more households in the rural areas of the Country. By 2022, the goal is to cover 90% of rural households with piped water supply.


Annexure
	

	Annexure to be referred in reply to part (b) of Rajya Sabha Unstarred Q. No- 4168 to be answered on 10.04.2017

	[image: ]S.No.
	State
	Total Nos. of Habitations
	Nos. of Fully Covered Habitations (i.e. getting more than 40 litre per capita per day safe drinking water)
	Nos. of Partially Covered Habitations (i.e. getting less than 40 litre per capita per day safe drinking water)
	Nos. of Quality Affected Habitations (i.e. containing at least one chemical contaminant)

	1
	ANDMAN and NICOBAR
	400
	324
	76
	0

	2
	ANDHRA PRADESH
	48342
	33050
	14775
	517

	3
	ARUNACHAL PRADESH
	7577
	2782
	4407
	388

	4
	ASSAM
	88099
	53758
	24593
	9748

	5
	BIHAR
	110234
	64753
	41133
	4348

	6
	CHHATTISGARH
	74647
	70565
	3229
	853

	7
	GOA
	347
	345
	2
	0

	8
	GUJARAT
	36066
	36066
	0
	0

	9
	HARYANA
	7948
	7473
	229
	246

	10
	HIMACHAL PRADESH
	53604
	41737
	11867
	0

	11
	JAMMU AND KASHMIR
	15958
	8790
	7159
	9

	12
	JHARKHAND
	120067
	113075
	3826
	3166

	13
	KARNATAKA
	60248
	29500
	29276
	1472

	14
	KERALA
	11883
	3620
	7825
	438

	15
	MADHYA PRADESH
	128067
	127923
	74
	70

	16
	MAHARASHTRA
	100066
	88571
	11131
	364

	17
	MANIPUR
	2868
	2263
	605
	0

	18
	MEGHALAYA
	10475
	1677
	8787
	11

	19
	MIZORAM
	738
	447
	291
	0

	20
	NAGALAND
	1530
	731
	756
	43

	21
	ODISHA
	156468
	128355
	26299
	1814

	22
	PUDUCHERRY
	266
	153
	113
	0

	23
	PUNJAB
	15384
	9798
	2461
	3125

	24
	RAJASTHAN
	121648
	55646
	45652
	20350

	25
	SIKKIM
	2084
	731
	1353
	0

	26
	TAMIL NADU
	100204
	93124
	6825
	255

	27
	TELANGANA
	24582
	13388
	9799
	1395

	28
	TRIPURA
	8723
	4412
	1811
	2500

	29
	UTTAR PRADESH
	260801
	259181
	1074
	546

	30
	UTTARAKHAND
	39209
	21728
	17465
	16

	31
	WEST BENGAL
	105905
	47181
	46515
	12209

	Total
	17,14,438
	13,21,147
	3,29,408
	63,883


(Source:Format C-17 of IMIS)
image1.emf






